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I THE CEITFAL ADMINISTRATIVE TRIZUNAL, JAIFUR BEIICH, JAIFUR.
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CP 150/94 (DA 227/%2
Palbu Lal Mesna h/u Shri Pamlal ji Meena, r/o 225, Jharwan Bhawan,
Moti Doongri Road, Jaipur.
... PETITIONER.
VERSUS

-~

hri M. Favindra, Genzval Manager, Western Pailway,
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Headjquartzr Qffice, Chuvrchgats, Bombay.
2. Shri 2.C. uupta, Addl. Diviziconal FRailway Managzvr, Westeon
Pailway, Divisional Qffice, Jaipur.
3. Zhri B.E2. Yadav, Sv. Divizsicna
Pailway, Divizional Office, Jaipur.
.
v «e. RESFONDENTS.
CORAM:
' HOIN'RLE MF. GOFAL TRISHMA, ICE CHATIFPMAN

HON'ELE MFE. O.F. SHAPMA, MEMBEF (A)

For the Pecitioner ... Mir. D.I. Zwamy

For the Respondesnts -—-

ORDER
FEF HOL'ELE ME. GOFAL URISHIA, VICE CHATIRMAN

Hzard Mr. DL.I'. Swvamy, sounszl for the petitianer . Tha
1 ‘

learn=zd counsel £or the peititicner does not wank to press this
Contempt Peiition, and he withdraws the same. Permission to

withdraw iz given. Thiz Contempi Peticion iz dismizzzd as having

thdrawn.

(O F. SHARM:

MEMEER (A) VICE CH!
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